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ITEM NO.102(MM)  Court No.1 (Video Conferencing)      SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  1808/2020

KALYANI TRANSCO                                    Appellant(s)

                                VERSUS

M/S BHUSHAN POWER AND STEEL LTD. & ORS.            Respondent(s)

([ TOP OF THE BOARD ] 
(WIth IA No. 35547/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and  IA No. 41762/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES  and   IA  No.  35545/2020  -  STAY
APPLICATION)
 
WITH
SLP(C) No. 29327-29328/2019 (XVII)
(With 
IA No. 50324/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 47947/2020 - CLARIFICATION/DIRECTION
IA No. 37219/2020 - CLARIFICATION/DIRECTION
IA No. 65757/2020 - EARLY HEARING APPLICATION
IA No. 57427/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 50833/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 20172/2020 - INTERVENTION APPLICATION
IA No. 50831/2020 - INTERVENTION/IMPLEADMENT
IA No. 191413/2019 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 37218/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 2192-2193/2020 (XVII)
(FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
34999/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
35002/2020 
FOR EX-PARTE STAY ON IA 35003/2020 
FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
39037/2020
IA No. 35003/2020 - EX-PARTE STAY
IA No. 34999/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 35002/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 39037/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 2225/2020 (XVII)
(FOR ADMISSION and IA No.47731/2020-EX-PARTE STAY and IA 
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No.46583/2020-PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 3020/2020 (XVII)
(ONLY CA NO. 3362/2020 TO BE LISTED BEFORE THE HON'BLE COURT.
[TO BE TAKEN UP ALONGWITH C.A. NO. 1808/2020 ON 3.11.2020 AS PER 
ROP DT 30.9.2020 IN C.A. O. 1808/2020)

C.A. No. 3362/2020 (XVII)
(FOR STAY APPLICATION ON IA 100248/2020 
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
100249/2020
IA No. 100249/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 100248/2020 - STAY APPLICATION)
 
Date : 24-11-2020 These matters were taken up on mentioning today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

Counsel for the parties 

                  Mr. Mukul Rohatgi, Sr. Adv. 
Ms. Ranjeeta Rohatgi, AOR
Ms. Samten Doma, Adv.

                   
Mr. Sandeep Bajaj, Adv.
Mr. Soayib Qureshi, Adv.
Ms. Charu Ambwani, AOR

                   
Mr. Shyam Divan, Senior Advocate
Ms. Misha, Adv. 
Mr. Anoop Rawat, Adv. 
Mr. Vaijayant Paliwal, Adv. 
Ms. Charu Bansal, Adv. 
Mr. Shreyas Gupta, Adv. 
Ms. Prabh Simran Kaur, Adv. 
For M/S.  Cyril Amarchand Mangaldas Aor, AOR

                   
Mr. SV Raju, Ld. ASG
Mr. Zoheb Hossain, Adv.
Ms. Sairica Raju, Adv.
Mr. Akshay Amritan, Adv.
Mr. B. Krishna Prasad, AOR

                   
Mr. K. V. Viswanathan, Sr. Adv. 
Mr. Jishnu Chowdhury, Adv. 
Mr. Sidhartha Sharma, Adv.  
Ms. Ujjaini Chatterjee, Adv.  
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Ms. Sreenita Ghosh, Adv. 
Mr. Arjun Asthana, Adv. 
Mr. Arup Banerjee, AOR

                   
Mr. Diwakar Maheshwari, Adv. 
Mr. Mayank Kshirsagar, AOR
Ms. Pratiksha Mishra, Adv. 

                                       
Mr. Harish Salve, Sr. Adv. 
Mr. Neeraj Kishan Kaul, Sr. Adv. 
Mr. Manmeet Singh, Adv. 
Mr. Anugrah Robin Frey, Adv. 
Ms. Nishtha Chaturvedi, Adv. 
Ms. Abhilasha Khanna, Adv. 
Mr. Akhil Anand, AOR

                    
                    Mr. Soayib Qureshi, AOR

                    Ms. Soumya Dutta, AOR

                    Mr. S. S. Shroff, AOR

Mr. Harish Salve,Sr. Adv. 
Mr.  Neeraj Kishan Kaul, Sr. Adv. 
Mr. Manmeet Singh, Adv. 
Mr. Anugrah Robin Frey, Adv.  
Ms. Nishtha Chaturvedi, Adv. 
Ms. Abhilasha Khanna, Adv. 
Mr. Faisal Sherwani, AOR

                    Dr. Vinod Kumar Tewari, AOR
                    

Mr. S.V. Raju, Ld. ASG
Mr. Zoheb Hussain, Adv. 
Ms. Sairica Raju, Adv. 
Mr. Akshay Amritanshu, Adv. 
Mr. B.K. Prasad, AOR
Mr. A. Venkatesh, Adv. 
Mr. Guntur Pramod Kumar, Adv. 
Mr. Zeal Shah, Adv. 

Mr. Tushar Mehta, Ld. SG
Mr. K.M Nataraj, Ld. ASG
Mr. Zoheb Hossain, Adv.
Mr. Kanu Agarwal, Adv.
Mr. Mohd. Akhil, Adv.
Mr. B.K. Prasad, AOR

Mr. Tushar Mehta, Ld. SG
Mr. K.M Nataraj, Ld. ASG
Mr. Zoheb Hossain, Adv.
Mr. Kanu Agarwal, Adv.
Mr. Mohd. Akhil, Adv.
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 Mr. Arvind Kumar Sharma, AOR

          UPON hearing the counsel the Court made the following
                             O R D E R

As jointly prayed for, list these matters on 13.01.2021 (a

non-miscellaneous day). 

(SANJAY KUMAR-II)                           (INDU KUMARI POKHRIYAL)
ASTT. REGISTRAR-cum-PS                       ASSISTANT  REGISTRAR


